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Statement

List of Sick/Loss making CPSEs (4s on 31.3.2014)

SL No. Name of CPSE

Karnataka

1. HMT Limited

& HMT Machine Tools Ltd.

> HMT Watches Ltd.

4. ITI Ltd.

5, STCL Ltd.

6. Tungabhadra Steel Products Ltd.
7. Vignyan Industries Ltd.
Maharashtra

1. Air India Charters Ltd.

2. Bharat Petro Resources Ltd.

3. Hindustan Antibiotics Ltd.

4. Hindustan Organic Chemicals Ltd.
5. Hotel Corpn. of India Ltd.

6. Millennium Telecom Ltd.

7. National Film Dev. Corpn. Ltd.

8. Richardson and Cruddas (1972) Ltd.
9. Shipping Corporation of India Ltd.

State-wise Public Sector Undertakings in operation

1975, SHRI AJAY SANCHETI: Will the Minister of HEAVY INDUSTRIES
AND PUBLIC ENTERPRISES be pleased to state:

{a) the number of State Public Sector Undertakings, sector-wise, that are in
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operation at present, State-wise, and how many of these are economically sound and

viable;
(b) how many are incurring losses; and
{c) the policy of Government towards the loss making undertakings?

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES
AND PUBLIC ENTERPRISES (SHRI G. M. SIDDESHWARA): (a) and (b) As per
information available in National Survey on State Level Public Enterprises (2008-09
and 2009-10), there were 803 operating State Level Public Enterprises (SLPEs) as
on 31.03.2010. Information was received from only 624 SLPEs for National Survey
on State Level Public Enterprises (2008-09 and 2009-10). Out of the 624 SLPEs, 20
SLPEs have neither eamed profits nor incurred losses during 2009-10. Sector-wise

details of profit /loss of the remaming 604 SL.PEs are mentioned in Table below:

Table
SL Sector Proift-making Loss-making  Total profit
No. SLPEs (No.) SLPEs (No.)  and Loss —
making SLPEs
(No.)
1. Agriculture and Forest 47 16 63
2. Minning 6 - 6
3. Manufacturing 55 35 90
4. Uulities 101 45 146
5. Power 34 20 54
6.  Transport 12 30 42
7. Financial Services 33 16 49
8 Trading 8 6 14
9. Promotional 21 6 27
10, Others 72 41 113
Torar 389 215 604

The State-wise breakup of total SLPEs 1s given in the Statement {See below). As
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per information available in National Survey on State Level Public Enterprises (2008-
09 and 2009-10), 389 SLPEs earned profits and 215 SLPEs reported losses during
2009-10.

{¢) The Board for Industrial and Financial Reconstruction (BIFR) was set
up in 1987 as a Quasi-Judicial Body under the Sick Industrial Companies (Special
Provisions) Act, 1985 (SICA) for detection of sick companies for their possible revival/
rehabilitation.

Statement

State-wise number of State Level Public Sector Enterprises (SLPESs) during 2009-10

Sl.  State/Union Territories Total No. of No. of SLPEs
No. SLPEs furnished Data
1 2 3 4
1. Andaman and Nicobar Islands 1 1
2. Andhra Pradesh 29 27
3. Arunachal Pradesh 5 1
4. Assam 38 30
5.  Bihar 38 21
6. Chandigarh 1 -
7. Chhattisgarh 15 12
8.  Dadra and Nagar Haveli 1 1
9. Delhi 11 11
10.  Goa 16 14
11. Gujarat 49 43
12.  Haryana 21 20
13. Himachal Pradesh 23 7
14.  Jammu and Kashmir 20 10
15.  Jharkhand 10 8
16.  Karnataka 72 52
17. Kerala 91 53
18.  Madhya Pradesh 23 21
19.  Maharashtra 68 39
20, Manipur 8 -
21.  Meghalaya 13 6
22, Mizoram 5 .
23.  Nagaland 5 1
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1 2 3 4
24, Odisha 32 30
25.  Puducherry 13 3
26. Punjab 40 31
27.  Rajasthan 24 24
28.  Sikkim 12 -
29.  Tamil Nadu 49 49
30.  Tripura 10 10
31.  Uttar Pradesh 44 43
32.  Uttarakhand 19 4
33. West Bengal 57 52

ToTar 863 624
Strengthening of PSUs

1976, SHRI AAYANUR MANIJUNATHA: Will the Minister of HEAVY
INDUSTRIES AND PUBLIC ENTERPRISES be pleased to state:

{a) whether Government proposes to strengthen Public Sector Undertakings
{PSUs) in the core and strategic areas;

{b) 1if so, the details thereof along with the steps taken by Government in this

regard;

{c) whether Government proposes to extend more autonomy to PSUs and if so,
the details thereof; and

{d) whether Government proposes to stop disinvestment of the profit making
P5Us and if so, the details of the policy in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES
AND PUBLIC ENTERPRISES (SHRI G. M. SIDDESHWARA): (a) and (b) There
were 290 Central Public Sector Enterprises (CPSEs) in the country on 31st March,
2014 operating in various sectors of the economy including core and strategic
areas like Coal, Miming, Steel, Oil, Power, Defence, Atomic Energy, Railways,
Transportation, etc. Over the years, Government has taken many steps to strengthen
CPSHs including (1) introduction of Maharatna, Navratna and Miniratna Schemes
envisaging delegation of financial and operational powers to Boards of such CPSEs,
(i1) thrust on performance improvement through the Memorandum of Understanding
mechanism, (iii) professionalization of Boards of CPSEs, (iv) listing of CPSEs, etc.

{¢c) The Government has already delegated financial and operational powers



